THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST JANUARY, 2024

Disposal of cases Pendency of Cases
Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 101759 | 344000 | 445759 4001 14585 18586 3083 11308 14391 102677 | 347277 | 449954 314 1229 1543 17557 48258 65815
NAGALAND 1350 2573 3923 172 192 364 185 140 325 1337 2625 3962 06 13 19 385 864 1249

MIZORAM 3032 3081 6113 348 608 956 291 403 694 3089 3286 6375 00 00 00 410 295 705
AggxgggaL 2619 | 13937 | 16556 | 229 | 618 | 847 | 326 | 516 | 842 | 2522 | 14039 | 16561 | 17 70 87 254 | 4170 | 4424




